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IN THE HIGH COURT OF JtJD 

IN THE CENrRAL ADMINISTRATIVE TRIBU'TAL HYDERABAD BENCH 
AT HYDE2JV170 

56IEL44 f  THE 	 DAY OF / 
OE THOUSAND NINE HUNDRED AND 	SEVEIZ  

PRESEI'II' 

THE HON'BLE MR.B.N.JAYA SIMHA; VICE-CHAIRMAN 
At 

THE HON'BLE t42.D.SURYA RAO: NEMER. 
op 

ORIGINAL APPLICATION NO. 1 14  
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....... ........ RESPOflENIS 3 

C 	 Application under Section 19 of the Administrative 

Tribunals Act, 1985, praying that in the circumstances stated 

therein the Tribunal will be ple-sed to i'4t&t 
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O.A. No. 143/1987 
--- 

MR. D;'-00VARDHANACRARY, 

Counsel for Applicant! 

CCSC 
MR. K.V. SUBBA RAD 

Mr.M.P,Chendramouli, S .C.for 
I 	Covt.of AP. 

(Counsel forRsspondents) 

- . - -------- 

ADMIT. 	 I  

I'he learned Counsel for the Applicant, * 

rdQBQOovatecjo9&Mr. K.V.Subba Rao C.G.S.C. and Mr. tiP. 
Cbandramouli, 5.C.for Covt. of A.P1 

This is a matter relating to sponsoring of candi-

dates for the posts of Asat.Fireman & Khalasis in the 

Naval Dock Yard, Vieakhapatnamø pursuant to the Natifi-

cation no.PIR/0217/8HC dt.6-0-1986 of the first respon-

dent sent to the Employment Exchange. The applicants 

allegeØ that although they have registers4,(in the Employ- 

ment Exchange in the years iØ, 	and 1979 rae- 
pactiva1y,flUgh parsona who have registered their 

names later to them were sponsored by the lEmployment 

Exchange for the above posts,their,names were not sponaorad 

the first respondent is not considering 
oppUCAfS 

Is them for employment in the posts notified. The namaSa-fl 

	

It 	 L 
and k Employment Exchange Registration Numbers are 

as follows :- 

Name of the Applicant 	Employment Ragn.No. 

s/shri 1. K. Oasu 	 6803/77 

2. K. Bagiraju 
	

437/79 

J. K. Narasinqa Rae 
	

7773/79 

The application is finally dispaseál of with the 

following direption 

(a) The Employment Officer, Technical,Visikhapatnam (2nd 

Respondent) shall forward the names of the applicants if 

the names of the persons who had reg1sterd their names 

later ós'-the applicants were forwarded to
It
the Naval Dock 

Yard for consideration to the said posts- 

-and- 	 - 
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- page two - 

(b) The Administrative Otficer,Naval Dock Yard, 

tlisakhapatnam (first respondent) shall consIder the 

applicants for the respective postg, if apbnsoted 

by the Employment Officer along with other•• candidates 

already sponsored by the Employment Exchange, Subject 

to their fulfilling the qualifications preperibed. 

No order as to costs. 

r 

(9.N II JAYASIMHA) 	 (D.SL1RYA RAID) 

lISts-Chairman 	 £4ambor 

16th rob., 1937 
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